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िेतन मैट्ररक् स में 

स्ट् तर-9 में 

अप्रकायाडत् मक 

चयन गे्रड   

 

सीधी भती दकए जान े िाल े व्यजियों के 

जलए जिजहत आय ु और िजैक्षक अहडताएाँ 

प्रोन्नत व्यजियों की दिा में लाग ूहोंगी   

पट्ररिीक्षा की अिजध, यदद कोई हो  भती की पद्धजत: भती सीध ेहोगी या प्रोन्नजत 

द्वारा या प्रजतजनयजुि/आमलेन द्वारा तथा 

जिजभन्न पद्धजतयों द्वारा भरी जान े िाली 

ट्ररजियों की प्रजतितता  

(8) (9) (10) 

लागू नहीं होता  लागू नहीं होता प्रोन्नजत द्वारा 

 

प्रोन् नजत/प्रजतजनयजुि/आमलेन द्वारा भती की दिा में ि ेश्रजेणया ंजजनस ेप्रोन् नजत/प्रजतजनयजुि/आमलेन दकया जाएगा। 

(11) 

प्रोन् नजत: ऐसे प्रिासजनक अजधकारी श्रेणी-III जजन् होंने िेतन मैट्ररक् स में स्ट् तर-7 में, उस श्रेणी में दो िषड की जनयजमत सेिा की हो और 

राजस्ट् ि जिभाग, केन् द्रीय प्रत् यक्ष कर बोडड द्वारा जिजनर्ददष्‍ट ट दो से चार सप् ताह का प्रजिक्षण सफलतापूिडक पूरा दकया हो। 

ट्रटप् पण: जहां ऐसे कजनष्‍ट ठ ्‍ यजियों के संबंध में, जजन् होंने अपनी अहडक या पात्रता सेिा पूरी कर ली है, प्रोन् नजत के जलए जिचार दकया 

जा रहा हो, िहां उनके ज् येष्‍ट ठ ्‍ यजियों के संबंध में भी जिचार दकया जाएगा परंतु यह तब जब दक उसके द्वारा की गई ऐसी अहडक या 

पात्रता सेिा, अपेजक्षत अहडक या पात्रता सेिा के आधे से अजधक से या दो िषड से, इनमें से जो भी कम हो, कम न हो और उन् होंन े

अपने ऐसे कजनष्‍ट ठ ्‍ यजियों सजहत, जजन् होंने ऐसी अहडक या पात्रता सेिा पहले ही पूरी कर ली है, अगली उच् चतर श्रेणी में प्रोन् नजत के 

जलए अपनी पट्ररिीक्षा की अिजध सफलतापूिडक पूरी कर ली हो। 

 

यदद जिभागीय प्रोन् नजत सजमजत ह,ै तो उसकी सरंचना। भती करन ेमें दकन पट्ररजस्ट्थजतयों में सघं लोक सिेा आयोग स े

परामिड दकया जाएगा। 

(12)  (13) 

1. समहू ‘ख’ जिभागीय प्रोन् नजत सजमजत (प्रोन् नजत के सबंधं में 

जिचार करन ेके जलए) जजसमें जनम् नजलजखत होंग:े-  

(1). क्षते्र के प्रधान मुख् य आयकर आयुक् त                  -अध् यक्ष  

(2). क्षेत्र के आयकर आयुक् त (प्रिासन) या उससे        -सदस्ट् य 

ऊपर का पद       

(3). क्षेत्र के अजतट्ररि या संयुक् त आयकर आयुक् त      -सदस्ट् य     

(प्रिासन)         

 

 

संघ लोक सेिा आयोग से परामिड करना आिश् यक नहीं है। 

 [फा. सं . ए-35015/43/2014-एडी.VI] 

ऋजत्िक पाण्डेय, संयुि सजचि   
 

MINISTRY OF FINANCE  

(Department of Revenue) 

(CENTRAL BOARD OF DIRECT TAXES) 

NOTIFICATION 

New Delhi, the 31st January, 2020 

G.S.R. 88(E).—In exercise of the powers conferred by the proviso to article 309 of the Constitution and in 

supersession of the Income Tax Department Administrative Officers (Group ‘A’ and ‘B’ Posts) Recruitment Rules, 

2004, in so far as they relate to the posts of Senior Administrative Officer and Administrative Officer Grade-II, 

except as respects things done or omitted to be done before such supersession, the President hereby makes the 
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following rules regulating the method of recruitment to the posts of Principal Administrative Officer and  

Administrative Officer Grade-II in the Ministry of Finance, Department of Revenue, Central Board of Direct 

Taxes, namely:- 

1.  Short title and commencement.—(1) These rules may be called the Ministry of Finance, Department of 

Revenue, Central Board of Direct Taxes, Administrative Officer (Group ‘A’ and Group ‘B’, Gazetted Posts) 

Recruitment Rules, 2020. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. Number of posts, classification and level in the pay matrix.— The number of the posts, their 

classification and level in the pay matrix attached thereto shall be as specified in columns (2) to (4) of the Schedule 

annexed to these rules. 

3. Method of recruitment, age-limit, qualifications, etc.—The method of recruitment, age-limit, 

qualifications and other matters relating thereto shall be as specified in columns (5) to (13) of the said Schedule. 

4. Disqualification.— No person,- 

(a) who has entered into or contracted a marriage with a person having a spouse living; or 

(b) who, having a spouse living, has entered into or contracted a marriage with any person,   

 shall be eligible for appointment to the said posts : 

 Provided that the Central Government may, if satisfied that such marriage is permissible under the personal 

law applicable to such person and the other party to the marriage and that there are other grounds for so doing, 

exempt any person from the operation of this rule. 

5.  Power to relax.—Where the Central Government is of the opinion that it is necessary or expedient so to do, 

it may, by order and for reasons to be recorded in writing and in consultation with Union Public Service Commission, 

relax any of the provisions of these rules with respect to any class or category of persons. 

6. Saving.—Nothing in these rules shall effect reservation, relaxation of age-limit and other concessions 

required to be provided for the Scheduled Castes, the Scheduled Tribes, Other Backward Classes, Ex-servicemen and 

any other special categories of persons, in accordance with the orders issued by the Central Government from time to 

time in this regard. 

SCHEDULE 

Name of the post Number of post Classification  Level in the        

Pay Matrix 

Whether Selection 

or Non-Selection 

post 

1 2 3 4           5 

1.  Principal 

Administrative 

Officer 

21* (2020) 

*Subject to 

variation 

dependent on 

workload. 

General Central     

Service, Group 

‘A’, Gazetted, 

Ministerial 

Level 11 

(Rs. 67700-208700) 

      Selection 

 

 

 

Age limit 

for direct 

recruits 

Educational and other 

qualifications required for 

direct recruits 

Whether age and educational 

qualifications prescribed for 

direct recruits will apply in the 

case of promotees 

Period of probation, if any 

6 7 8 9 

Not 

Applicable 

Not Applicable Not Applicable Two Years 
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Method of recruitment :  whether by direct 

recruitment or by promotion or by 

deputation or absorption and percentage of 

the posts to be filled by various methods. 

In case of recruitment by promotion or deputation or 

absorption, grades from which promotion or deputation 

or absorption to be made. 

10 11 

By promotion. Promotion : 

Administrative Officer, Grade-II with six years regular service 

in the grade and have successfully completed two to four 

weeks training as specified by the Central Board of Direct 

Taxes, Department of Revenue. 

 

Note : Where juniors who have completed their qualifying or 

eligibility service are being considered for promotion, their 

seniors would also be considered, provided they are not short 

of the requisite qualifying or eligibility service by more than 

half of such qualifying or eligibility service, or two years, 

whichever is less, and have successfully completed their 

probation period for promotion to the next higher grade along 

with their juniors who have already completed such qualifying 

or eligibility service. 

 

 

If a Departmental Promotion Committee exists, what is its composition Circumstances in which Union 

Public Service Commission to 

be consulted in making 

recruitment 

12 13 

1. Group ‘A' Departmental Promotion Committee (for considering 

romotion) consisting of :- 

(1) Chairman or Member of Union Public Service Commission   -Chairman; 

(2) Chairman, Central Board of Direct Taxes                                -Member; 

(3)  Member (Administration), Central Board of Direct Taxes     - Member. 

2. Group ‘A' Departmental Confirmation Committee (for considering 

confirmation) consisting of):- 

(1) Chairman, Central Board of Direct Taxes                               - Chairman; 

(2) Member (Administration), Central Board of Direct Taxes     - Member. 

(3) Joint Secretary (Administration), 

Central Board of Direct Taxes                                                      - Member. 

Consultation with Union Public 

Service Commission necessary 

for filling up of post. 

 

 

1 2 3 4 5 

2. Administrative 

Officer,  

Grade-II. 

428* (2020) 

*Subject to 

variation 

dependent on 

workload. 

General Central    

Service, Group 

‘B’, Gazetted, 

 Ministerial. 

 Level 8 

(Rs. 47600 - 151100) 

 

Non-Functional 

Selection grade in level 

9 in the pay matrix on 

completion of four 

years regular service in 

level 8 in the pay 

matrix. 

Selection. 

 

 

6 7 8 9 

Not Applicable. Not Applicable. Not Applicable. Not Applicable. 
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10 11 

By promotion Promotion : 

Administrative Officer, Grade-III in level 7 in  the pay matrix with two  years regular service 

in the grade and have successfully completed two to four weeks training as specified by the 

Central Board of Direct Taxes, Department of Revenue. 

Note : Where juniors who have completed their qualifying or eligibility service are being 

considered for promotion, their seniors would also be considered, provided they are not short 

of the requisite qualifying or eligibility service by more than half of such qualifying or 

eligibility service, or two years, whichever is less, and have successfully completed their 

probation period for promotion to the next higher grade along with their juniors who have 

already completed such qualifying or eligibility service. 

 

 

12 13 

Group `B' Departmental Promotion Committee (for considering promotion) 

consisting of:- 

(1)  The  Principal  Chief  Commissioner  of Income-tax  

of the region                                                                                  - Chairman; 

(2)  Commissioner  of  Income-tax (Administration)  

or above post of the region                                                            -Member; 

(3)  Additional  or  Joint  Commissioner (Administration)  

of Income-tax of the region                                                           -Member; 

Consultation with Union 

Public Service Commission 

not necessary. 

[F. No. A-35015/43/2014-Ad.VI] 

 RITVIK PANDEY, Jt. Secy.  
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